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iIs

1. Union of India rap. by
the Secretary to Government,
Departmant of Post,
few Delhi.

2. The Member (P) Postal Service
Board, New Delhi. '

3., The Chief Post taster Gensrel, |
Hyderabsad.

4. The Post Mastser General,
- " Hyderabad Region, Hyderabed.

S, The Superintendent of Post OfPices,
Medak Division, Madak.

6., Sheil G, Srinivess Reo ..'ﬁéspondents.

Counsgsel for the Applicant ¢ Mr. K.5.R. Anjaneyulu

Counssl for the Respandents + Mr., N.R.Devarsj,Sr.CG50.

CORAR ¢

THE HON'BLE SHRI A.V. HARIDASAN : MEMBER (JuDL.)

THE HON'BLE SHRI A.B8. GORTHI : MEMBSER {(ADM.)

vel
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0.A.No,27/92. Dat';e of Judgement : o— S - C(’Li

Judgement
X As per Hon'ble Shri A.B.Gorthi, Member (A) Y

The facts in this case as also the questions of ‘law

{nvolved are identical to those in 0.A,N0.24/92 which

we have decided separately today.

, in the judgement
2. TFor the reasons stated/in 0.A.Noi24/92, this 0.A, is
also allowed and the impugned order dt; 8.6.90 issued
by the Member(P), Postal Services Board as also the memo
dt, 16.8,90 issued by the Supdt. of Post Offices, Medak

are hereby set aside,

3., No order as to costs,

{ A.V.Haridasa

)
' : " . Member{(J).

( A,B.Gorth/
Member (A)}

' Dated: é:éept}, 1994. , v
L . . " : o : ﬁw{b’t}'i% aj’g&_ ‘.
Te ' BERUTY 'REGISTRAR(J]

Copy to:
1./ Tha Secretary to Govesnmont, Union of India,

. Dapt, of posts, Naw Deihi.

2¢ Tha tembor(P) Pestal Services Boapd, Naw DJelhis

34 The Chiof Poot Master Genersl, Hydarabad. )

44 The Fast Master General, Hydarabad Region, Hydarabad.

g% fhf Suporintendent of Post OFPices, Madek Division, 'ledak.
.?ﬂ 0 @ copy £0 ﬁrﬁﬁaagﬁaﬁnﬁanayulu,Advaca;ﬁ,nﬂY,Hydaranéa;
v OnC COpy £O OPyNeReDEUEESeSr.C050,0A THydarsbads

8y Ore copy to LibrarygCAT.Hyderabsdy '

8¢ One spare copys , ' |
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